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ShrI Ragh1U1lth Silllh (Varanasl): 
We will co-operate. 

8Ju1 Namblar: The decision which 
you have announced, which is of a far-
reaching nature, is not understood by 
Members who do not follow Hindi 
'!'hese are ve!"y lmportant matters. We 
must know what it is. 

Mr. Speaker: I have just informed 
the House that however much he 
might try, the Speaker cannot keep 
order in the HOllse unless he gets the 
co-operation of all the Members. and 
It is the duty of each individual 
Member as well as the House collec-
tively to help him in keeping order. 

Secondly, when a Member stands up 
and without being indentifted, begins 
to speak, he shall not catch my eye. 

Thirdly, if he persuts in COIIlt.inuing 
In his behaviour, then what he utters 
would not go on record. In extreme 
cases, not i.n ordinary cases, I might 
88y that that might not go on record. 
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Mr. Speaker: Papers to be laid, 

SUI Namblar; On a polDt of order. 

Mr, Speaker: 8hri Raj Bahadur, 

I!lIuf Namblar: Never in the h.Istor7 
of Parliament has this happeae4. 

H,IS hrs. 

PAPERS LAIr> ON THE TABLE 

THE MERCHANT SHIPPING (EXAMINATION 
OF ENGINEERS IN THE MERCHANT 
NAVY) AMENDMENT RuLES. 

The Minister 01 Shipping in the 
Ministry of Transport (Shri Raj 
Paba4ur): I beg to lay on t1h.e Table 
a coPy each of the followin, papers:-

(1) The Merchant Shipping (Ex-
amination of Engineers in the 
Merchant Navy) Amendment 
Rules 1963 published in Noti-

a ~  No. G.S.R 1805 dated 
the 23rd Novembe-r, 1963, 
under sub-section (3) of sec-
tion 458 of the Merchant 
Shipping' Act, 1958. [Placd 
in Library, See No. LT-2:30/ 
63]. 

(2) Annual Report of the Hin-
dustan Shipyard Limite-d, 
New Delhi, fOr the year 
1962-63, along with the Audit-
ed Accounts and the com-
ments of the Comptroller and 
Auditor General thereon, 
under sub-section (1) Of sec-
tion 6l9A of the Companies 
Act, 1956, [Placed in Library, 
see No. LT-2131/63]. 

NOTIFICATIONS UNDER THE STATE OF 
NAGALAND ACT 

The Minister of State in tile Minis-
try of External Affairs (Shrlmatl 
Lakshmi Menon): I beg to lay on the 
Table a copy each of the following 
Orders under sub-section (2) of sec-
tion 31 Of the State of Nagaland Act, 
1962:-

(1) The Nagaland (Removal of 
Difficulties) {)rider, 1003 pub-
Uished lin No1litlcation No. 
G.S.R 1620 dated the 12th 
October, 1963. 
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(2) The Nagaland (Removal of 
difficulties) Order No. 2 of 
1963 published in Notification 
No. G.S.R. 1847 dated the 30th 
November, 1963. 

(3) The Nagallmd (Removal of 
Difficulties) Ordl!lr No. 3 of 
1963 published iIn Notification 
No. G.S.R. 1848 dated the 30th 
November, 1963. [Placed in 
Library. See No. LT-2132/63]. 

NELLORE RICE (EXPORT RESTRICTION) 
ORDER 

The MiniSter 01 State In the Minls-
try of Food and AgrIculture (Dr. 
Ram Subhag Singh): On behalf of 
8hri A M. ThOmas, I beg to lay on 
the Table a copy of the Nellore Rice 
(Export R8Iltricti-on) Order, 19&3 plil-
lished in Notification No. G.S.H. 
18'79 dated the 6th December, 1963, 
under lub-section (6) of Slretion 3 of 
the Essential Commodities Aet, 1955. 
[Placed in Library. See No. LT- 2133/ 
63]. 

ANNuAL REPORT OF THE HnnlUsTAN 
TELEPRINTERS LTD., ETC. 

The Deputy MInIster in the Depart-
ment 01 Posts aDIl Telegraphs (Shri 
Bl!agavati): I beg to lay on the Table 
a copy each of the following Reports 
under sub-section (1) of section 619A 
of the Companies Act, 1956:-

(1) Annual Repol't of the Hin-
dustan Teleprinters Limited, 
M8idras, for the ~ 1863. 
along with the Audited Ac-
counts and the comments of 
the Comptroller and Auditor 
General thereon. [PlGce" in 
UbraTlf. See No. LT-21wn]. 

(2) Annual ~ of the IrulIaD 
Telephone Inciuatriea Limited. 
Bangalore, for the year 1982-
63, along with the Audited 
~  IIIiId tW ..-...mta 
of the ComipIIro1ler ahd Audi-
tOr General thereon. [Placed 
~ u.f'at'f. Se, No. I.T-llIII/ 

e3J. 

REPORT ON THE ACTIVlTIJ!lII 01' THE COAL 
MINEs LABOUR WELFARE FuND 

Dr. Bam Subhac 8iDch: On behalf 
of Shri R. K. Malaviya, I beg to la,. 
on the Table a copy Of Report on the 
activities of the Ooal Mines Labour 
We1afre Fund for the year 1962-83. 
[Placed in Library. See No. LT-2136/ 
63]. 

LUBlin. 
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